227 Written Answers

THE MINISTER OF WELFARE
(SHRI SITARAM KESRI): (a) Pre-
examination training  Centres for
preparing Scheduled Caste and
Scheduled Tribe candidates for Civil
Services Examination have been set up
m various parts of the country under the
Centrally Sponsored Coaching & Allied
Scheme. )

(b) Dctails of the Scheme are given in
the Statemcni. (See below.)

(c) The samc will be considercd as
and then the proposals are received.
COACHING AND ALLIED SCHEME
FOR SCHEDULED CASTES AND
SCHEDULED TRIBES

25 Pre-examination training Centres
for preparing SC/ST candidates for the
Civil Scrvices Examination have been sct
up in various parts of the country. Thesc
centres are run either by the State
" Governments or the  Universitics.
Financial assistance is provided to thc
State Government on matching grant
basis (50:50) and in the casc of
Universitics grant-in-aid is given to them
on 100% basis provided infrastructure
facilitics like class-rooms, hostel
accommodation library facilities, etc. are
made available by thc Universities. 1In
addition to this private institution a of
repute viz. Rau’s JAS Study Circle, New
Dclhi has also becen entrusted with the
work of providing coaching facilitics to
the SC/ST candidates for Civil Services
Examination, like 1AS, IPS ctc. on
contract basis.

PATTERN OF THE SCHEME:
Under the scheme coaching s provided
1o the SC/ST candidates free of cost and
no fees is charged from them. Hostel
accommodation s, also  provided
wherever such facilitics are available.
The mess charges arc paid at the rate of
Rs. 400/- p.m. per candidate depending
upon the location of the centre and
stipend at thc rate of Rs. 100/- per
month  for other candidates. The
~padidates  arc  also  provided with
Library facilitics, and reading material
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etc. The teachers are paid remuneration
at the rate of Rs. 250/- per hour per
lecture. '

ELIGIBILITY CONDITIONS: Merit
is thc main critcrion for sclection of SC/
ST candidates for coaching. The
candidates are sclected on the basis of
the marks obtain in the University
examination, written test and interviews.

INCOME CEILING: The SC/ST
whose parcnts ‘or guardians’ total
income from all sources, including the
income of the candidates, does not
excced Rs. 24,000/~ anually, will be
clegible for admission in the pre-

cxaminations training centres.

COACHING FOR SECOND TIME:
The candidates who had carlier received
coaching once in a particular coursc
under this scheme and failed to compete
in the cxamination arc, however,
allowed the bencfits of coaching for the
Second time.

SC Notification on Job Quolav

‘4028. DR. ISHWAR CHANDRA
GUPTA: Will  the Minister of
WELFARE be plcased to state:

(2) whether Government have gone
through the judgement of Supreme
Court rcgarding job quota,

(b) whether it is a fact that the judges
have held categorically ‘that there cannot
be any reservations in promotions; v

(c) if so, the details of directions
proposed to bz issucd for
implementation of the judgement; and

(d) if not, the reasons therefor?
THE MINISTER OF WELFARE
(SHRI SITARAM KESRI): (a) Yes, Sir.

(b) to (d) The matter is under
examination.

New Scheme for Security of SC/ST and
Minoritics

4029. SHRI BISHAMBHAR NATH
PANDE: Will the Minister of
WELFARE be pleased to state:



